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Bobbel'Y of gold bbl'~j~ frolU ~&a(e 

Bank of India, South Bombay 

1023. SHRl NARAYAN ,CHOU-
'BEY: Will the Minister of FIN-
ANCE be pleased to state: 

(a) whether 75 gold biscuits weigh-
ing 10 grams each and valued at 
Rs. 1.30 lakhs had beE:n stolen from 
the main branch of the Sta~e Bank 
of India in South Bo:n~l:1Y on Decem-
ber 30, 1981; and 

(b) if so, the details the'~fot'? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JA-
NARDHANA PI)OJARY): (a) and 
(b), StatE: Bank of India has report-
ed that a s"1ortagc of 75 pic.~(·s o.f 
gold each weighing 10 gmg (total 750 
gms) had occurC'd in the stock of gold 
held by its Bombay Main Branch on 
behalf of Hatti Gold Mine~ Company 
Ltd. ThE': shortage came to light 
when the Joint Custodians of Gold 
verified the stocks of gold on 2nd 
January, 1982. State Bank Of India 
reported the matter immediately to 
the local police and the police have 
~;e~:n able to recover 740 gms. of gold 
so far. POliCe investigations are 
not yet concluded. 

Pay scales of allc1itmell 

1024. SHRI KRISHNA PRAKASH 
TEWARI: Will the Minster of FIN-
ANCE be ,pleased to state: 

(a) whether pay scales i)f audit-
men throughout India have been un-
der arbitration since August, 1981, si-
milarly denovode termination in the 
wage structure of the rridian Audit 
and Accounts Department is also under 
reference to arbi~ration; and 

(b) if so, when the award is ex-
pected? 

THE MINISTER OF STATE, IN 
THE MINISTRY OF FINANCE 
(SHRI SAWAI SINGH SISODIA): 
(a) The demand of the Staff Side of 
the Departmental Council (JCM) of 
Indian Audit and Accounts Depart-
ment for revision of pay scales of 
Auditors (who until 31st March, 1973 
were designated as Upper Division 
Clerks) was referred to arbitration in 
August, 1981. 

There has been no request from 
th(: Staff Side fOr referring their 
demand for de novo determination of 
the wage stucture in the Indian Audit 
and Accounts Department to arbita-
ration. 

(b) The date by which the award 
can be expected. cannot be indicated 
at this stage. . 

Bonus for polley holders .,ec;ared by 
L.I.C. 

1025. SHRI S, A. DORA! SEBAS-
TIAN: Will the Minister of FINANCE 
be pleased to state: 

(a) whether the Life Insurance 
Corporation has declared bonUs be-
fore' December, 1981 for the two-year 
valuation :>eriod ended March. 1981 
for policy holders and it so, the rate 
of bonus; and 

(b) if not, the reasons for the 
delays? 




